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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

OA NO 417/2022 

In re: 

NIRANJAN BAGCHI ...Applicant 

VERSUS 

STATE OF UTTARAKHAND & ORS ..Respondents 

PROGRESS REPORT ON BEHALF, DISTRICT MAGISTRATE, 
DEHRADUN IN COMPLIANE OF THE _ORDER _DATED 
15.10.2024. 

Most respectfully showeth: 

I Savin Bansal aged about 40 years s/o Sh Shashi Bansal., 
presently posted as District Magistrate, Dehradun, Uttarakhand, do 
hereby solemnly affirm on oath and state as under: - 

1. That in my above-mentioned official capacity, I am acquainted 
with the facts and circumstances of the present matter, and | 
am fully competent to file present additional reply by way of 
affidavit. 

2. That the above-mentioned matter was listed before the Hon’ble 
Tribunal multiple times and on 15.10.2024 and the hon'ble 
tribunal was please to pass the following order: 

“1. It is stated that interim Notification under Section § of 
UttarakhandFlood Plain Zoning Act, 2012 dated 
07.10.2024 has been published Jorinformation of public, 
inviting objections, if any, on 11.10.2024 andunder statute 
60 days’ time is available to public to give their objections, 
which period will expire on 11.12.2024. 
2. List this matter on 16.12.2024 on which date progress 
report shallbe submitted mentioning clearly as to how 
many objections are received 

o 
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and how much time District Magistrate will require for 

disposal. 

3. On the next date, District Magistrate concerned as also 

PrincipalSecretary, Irrigation shall remain present.” 

That the copy of the order is Annexed here with as Annexure A. 

3. It is submitted that as per the directions given in notification 

no 941/11(2)/2024-6(40)2024 dated 07.10.2024 by Secretary 

Irrigation and Flood Control Department Govt Of Uttrakhand 

the aforesaid notification (Annexure B) a notice was published 

in newspapers Dainik Jagran and Hindustan Samachar Patra 

on 11.10.2024, inviting objections/suggestions  from 

concerned interested persons in writing on any working day at 

the office address District Collectorate Complex Dehradun 

with in 60 days from the date of Publication in newspaper’s. 

The notice was also uploaded on the website of NIC of District 

Dehradun (dehradun.nic.in). That the copy of the Notice 

published in Dainik Jagran and Hindustan News Patra on 

11.10.2024 is annexed herewith as Annexure C. 

4. It is submitted thatundersigned vide letter no 550/L.B.C-2024 

dated 18.10.2024 (Annexure D) and letter no 941/L.B.C-2024 

dated 07.12.2024(Annexure E)directed Supritendent 

Engineer, Irrigation Department Dehradun, to disseminate 

information of prohibited and restricted areas as specified in 

notification dated 07.10.2024 in timely manner and was 

instructed to provide the videography/Photographs/ Pamphlet 

of the same. That Executive Engineer, Research and Planning 

Division, Dehradun vide letter no 2942/A.Ni.Kha.De/FPZ 

dated 07.11.2024 (Annexure F) and vide letter no 

3190/A.Ni.Kha.De/FPZ. Dated 09.12.2024 (Annexure G), 

provided the photography/videography of the publicity to the 

office of District Collectorate. 

5. It is submitted that an objection Jointly signed by 08 persons 

dated 20-11-2024 had been received on dated 30-11-2024 and 
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Qg O.bJCCtiOH dated 01.12.2024 had been received. These 

objections were dispose of by the committee on 10.12.2024 

under the chairmanship of the District Magistrate Dchradun 

after giving the reasonable opportunity of being heard to 

objectors. 

6.1t is submitted that total number of 132 objections were 

received on dated 05-12-2024, 09-12-2024 and 10-12-2024 

respectively. To dispose these objections/suggestions 4 

hearing has been scheduled by the said committee on 14-12- 

2024 at 11:00 am which was duly published in Hindustan and 

Dainik Jagran newspaper dated 13-12-2024 for information of 

general public. Approximately 45 days will be required for the 

dispose of the objection. There by it is requested to provide 

time till 30-01-2025 for disposal of objection received so far. 

7. That the present Progress report is filed in compliance of the 

directions passed by this Hon’ble ‘Pribunal for kind perusal of 

this Hon’ble Tribunal. 

% l)))'l/r""f"‘fl 

SAVIN BANSAL, 

District Magistrate, 

Dehradun, Uttarakhand. 

Dated: -
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ANNEXURE A 
Item No. 04 Court No. 2 

BEFORE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 417/2022 

Niranjan Bagchi Applicant(s) 

Versus 

State of Uttarakhand Respondent(s) 

Date of hearing: 15.10.2024 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER 

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER 

Applicant: None 

Respondents: Ms. Anjali Rajput, Advocate for State of Uttarakhand 
Mr. Kaushal Gautam and Ms. Snehpreet Kaur, Advocates for Respondent 
No. 3 (through VC) 
Mr. Raj Panjwani, Senior Advocate with Dr. Aman Rab, Ms. Sunidhi Sah, 
Ms. Payal Bhatia, Advocates for Irrigation Department and Municipal 
Corporation alongwith Dr. R. Rajesh Kumar, Secretary Irrigation, Mr. 
Gaurav Kumar, Municipal Commissioner, 
Dehradun and Mr. Jai Pal Singh HOD, Irrigation (through VC) 
Mr. Vinay Garg, Advocate for respondent no. 8 MDDA (through VC) 

ORDER 

1. It is stated that interim Notification under Section 8 of Uttarakhand 

Flood Plain Zoning Act, 2012 dated 07.10.2024 has been published for 

information of public, inviting objections, if any, on 11.10.2024 and 

under statute 60 days’ time is available to public to give their objections, 

which period will expire on 11.12.2024. 

2. List this matter on 16.12.2024 on which date progress report shall 

be submitted mentioning clearly as to how many objections are received 

and how much time District Magistrate will require for disposal.
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3. On the next date, District Magistrate concerned as also Principal 

Secretary, Irrigation shall remain present. 

Sudhir Agarwal, JM 

Dr. Afroz Ahmad, EM 

October 15, 2024 

Original Application No. 417/2022 

AB
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Dehradun, Uttarakhand, India 
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‘ w n GPS Map Camera 
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